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(b) Does not arise.

High-rise Bulldings In Capltal
PROF. RITA VERMA:

SHRI CHETAN P.S.
CHAUHAN:

345,

Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether the Government are aware
of high-rise buildings coming upin the Capital
particularly in Connaught Place and
Barakhamba Road complex;

(b) if so, whether requisite compliance
aboutditferentaspects like environment, fire
safeguardsinfrastructure forsupply of water
electricity and parking space is ensured
before any plan for new buildings is
sanctioned;

(c) if so, the details thereof; and
(d) if not, the reasons therefc: ?

_ THE MINISTER OF URBAN
DEVELOPMENT (SHRIMAT! SHEILA
KAUL): (a) Yes, Sir.

(b) and (c). Before any plan for a new
buildingis sanctionedinits areaitsisensured
by NDMC that it is in conformity with the fire
safety requirements, infrastructure
requirement for water and electricity as
detailed in the Unified Building Bye-laws,
Master Plan for Delhi - 2001 and the Zonal
Degvelopment Plans.

(d) Does not arise.
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Development of Fisheries

‘346. DR. RAMESH CHAND

TOMAR:
SHRI LOKANATH
CHOUDHURY:

Will the Minister of AGRICULTURE be
pleased to state: -

(a)the details ofthe schemes submitted
by the State Governments for the
develocpment of fisheries in their States,
State-wise;

(b) the action taken by the Union
Government thereon; and

(c) the financial assistance proposed to
be provided for the purpose during 1992-93,
State-wise?

THE MINISTER OF AGRICULTURE
{SHRI BALRAM JAKHAR): (a) and (b). The
State Governments do not send schemes
but proposals underthe Centraland Centrally
Sponsored Schemes of the Department of
Agriculture & Cooperation. A Statement -
regarding the proposals submitted by the
State Goveinments and actiontakenthereon
is attached.

(c) An outlay of Rs. 60.00 crore for the
annual plan 1992-93 has been approved by .
the Planning Commission. No State-wise
earmarking of funds is done and the same
wiilbe releasedto the siates onthe progress
of implementation of the scheme during
1992-93.
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